196 [RAJYA SABHA]

Demand for modernization and all-round development of Women's Institute of
Technology (WIT), Darbhanga

il ertelter Jan (RER): A8iey, H 31U H1eUH | ARGR &1 &1 SR, [98R 4
D A3l o folg Faftd ST, TISl 3egel et Al el HeRIe! T (WIT) @
AR M Arsddl g1 Afgarell & ST gd Ferhexu & oy qul w9 | FHiid
IR -Yd WIRd BT I8 Ueh HEaYul Td UhHT WY &

AR T #A1 S & wIgcd # fUset 10 auf § e & & § &% 3R fJwr gan
gl B 7T Nl HRee el Y, QR AT &7 SHoilgR far T ik wiasy #
By AT B (AT B START TT Bl ST bl Bl

31 H AP AIEH I AIBR A RIY BT ATa g (b 59 Afgel Hielfa!
HRATT (WIT), SR &b JATYTDH IR Ud Faiviivr faery v Al siraeges faem fAqer
S BT B DN

MR. DEPUTY CHAIRMAN: The hon. Member, Shri S. Selvaganabathy (Puducherry),
associated himself with the matter raised by the hon. Member, Shrimati Dharmshila
Gupta.

Dr. Bhagwat Karad; not present. Shri Dorjee Tshering Lepcha.

Demand to include twelve left out communities of Sikkim in the
Scheduled Tribe category

SHRI DORJEE TSHERING LEPCHA (Sikkim): Hon. Deputy Chairman, Sir, the
Sikkimese people are categorized into three ethnic groups, namely, Lepcha, Bhutia
and Nepali. In all, there are 20 indigenous tribes living in Sikkim. The earliest available
Census of 1891 enumerates Nepali ethnic group as 63.3 per cent, Bhutia as 16.06 per
cent and Lepcha as 18.9 per cent. The King of Sikkim had recognized Bhutia, Lepcha
and all groups under Nepali as Tribes. Sikkim merged with India in 1975. In 1978, the
Constitution (Scheduled Tribes) Order enlisted only Bhutia and Lepcha as Scheduled
Tribes in Sikkim. This not only led to delisting the tribes of Nepali origin from
Scheduled Tribes but also led to the Nepalis losing their seat reservation in the State
Assembly. In 2003, two communities from the Nepali ethnic group, namely, Limbu
and Tamang were granted Scheduled Tribes status. Indigenous population of Sikkim
is coming down fast. Unless some safeguard is provided, the indigenous population
will soon be overwhelmed and their political rights may also be affected. There are 12
left out communities from Nepali ethnic group which are required to be given the
status of Scheduled Tribes. If these communities are made tribals, then Sikkim can be
declared a tribal State. Thereafter, like other North-Eastern States, only the tribals will
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